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[MS. NEELOFER ABIDA PERVEENICENTRAL 1301, Extension Block, Tis Hazari|
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi 'ANDANA
ICOURT)-01 [RECOVERY ICS COMM 194/2024 03.02.2024 ICANARA BANK VSBHATIA & 21.08.2026 1930 IYES ICONTESTED o IRECOVERY
[RAJENDER  PRASAD IVEK KUMARP811426199 &
IGOEL IGOEL 10821245906 -
[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) ICS (COMM)/134/2026 131-01-2026 /S KANCHAN FASHIONSUBHASH 0810459344 [05-08-2026 186 INA ICONTESTED [NA INA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL| [PVT LTD Vs ANU OHRI =~ [CHANDRA [RECOVERY
ICOURT)-02
1306 ICS (COMM) ICS (COMM)/1307/2024 26-11-2024 [INAVEEN SINGHAL VsSAKSHAY RAJ 9818939888 [11-08-2026 623 INA ICONTESTED INA INA ISUIT FOR|
ISANJAY BANSAL IRECOVERY
1306 ICS (COMM) ICS (COMM)/372/2025 03-04-2025 IM/S JAINSON LIGHTSTARA CHANDQ871077171 [20-08-2026 504 INA ICONTESTED INA INA [SUTT FOR|
[PVT LTD Vs M/S BAJAJSHARMA RECOVERY
IALLIANZ GENERAL|
[NSURANCE COMPANY|
[LTD
06 ICS (COMM) ICS (COMM)/180/2026 [11-02-2026 [PARAMJEET SINGH VsSHALABH 0818681699 [21-08-2026 191 [NA ICONTESTED [NA [NA ISUIT FOR|
ISHRI ARVINDER SINGH (GUPTA IRECOVERY
[MS. DEVENDER KUMAR SHARMA,CENTRAL 1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/ 41/2026 14.01.2026 PJASVINDER KAUR VSSATYENDRA 9811161525 &08.08.2026 [206 IYES IDECREE - 3
IDISTRICT JUDGE, COMMERCIALJ ICourts, Delhi IMCD IKUMAR SINGHg711523531
ICOURT-03 IAND  KARTIK|
IGUPTA
ISH. LOKESH KUMAR DISTRICTICENTRAL 1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)-203/2025 [17.02.2025 [FITWELL HOSIERY|SH. M.0811202991 [21.08.2026 550 DAYS IYES ICONTESTED INA INA [RECOVERY
WUDGE (COMMERCIAL COURT- IDELHI ICOPRORATION VS AJAYTARIQUE
04)/MS ANIL KUMAR SISODIA, [BHALLA ISIDDIQUI
[DISTRICT JUDGE, COMMERCIAL
ICOURT-04
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)-972/2023 03.07.2023 [MSB PUBLISHERS PVT.SH. ASHUP810367549 [24.08.2026 1148 DAYS [YES ICONTESTED [NA [NA RECOVERY
IDELHI [LTD. VS. FUTURETEWATHIA
[PUBLISHERS AND|
[DISTRIBUTORS
304 EXTENSION BLOCK THCORECOVERY CS (COMM)-1250/2022  [17.05.2022 [TULLIO GIUSI SRL VSJSH.T.P.S KANG 9289085513 [29.08.2026 1565 DAYS YES ICONTESTED INA INA RECOVERY
[DELHI IGLOSSY BUTTON PVT,
[LTD.
04 EXTENSION BLOCK THCORECOVERY ICS(COMM)-681/2024 04.06.2024 [PRINTMAN ASSOCIATESSH. AKASH9958724670 [31.08.2026 818 DAYS IVES ICONTESTED INA INA RECOVERY
IDELHI [PVT. LTD. VS. ASHOKDEEP GUPTA
[KUMAR SAH
ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)-1865/22 23-07.2022 [BAL KRISHAN VSKUSHAL 8447400234 [05.08.2026 1474 DAYS [YES ICONTESTED IN/A IN/A IRECOVERY
WUDGE (COMMERCIAL COURT)-05 IDELHI [RAJENDER KUMARGUPTA
[NAGPAL
05 EXTENSION BLOCK THCRECOVERY ICS (COMM)-570/23 01.04.2023 [LIC HOUSING FIN. LTD.,VISHWENDRA 9871704611 [25.08.2026 1242 DAYS [YES ICONTESTED INA INA IRECOVERY
[DELHI S HEMANT SHARMA [VERMA




ISH. SUNIL CHOUDHARY,
[DISTRICT JUDGE COMMERCIAL
ICOURT-06/SH. RAM LAL MEENA,
[DJ COMM-06 TIS HAZRI COURT|
ICENTRAL DELHI

DISTRICT
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(OMP(COMM)/97/2024
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DVOCATE
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IMS. REKHA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07

ICENTRAL

INIL

ISH. RAMESH KUMAR -II DISTRICT]|
WUDGE, COMMERCIAL COURT

ICENTRAL

08 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/162/2025

04-02-2025

|Anisha Jain

IM/s RVA Dia Jewels VSASHIM
ISHRIDHAR

19971547353

08-08-2026

553 DAYS

INIL

INIL

INIL

08 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/259/2025

05-03-2025

M/s A TO Z CHEMICALSLOVEKSH
s PRAVEEN AGGARWAL AGGARWAL

9873300965

20-08-2026

526 DAYS

1308 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/128/2026

B0-01-2026

ISUKESH

UNICIPAL
ICORPORATION OF DELHI

KUMARSHUBHAM
ICHAUHAN VSSHARMA

7633860576

25-08-2026

[207 DAYS

1308 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/170/2026

07-02-2026

EBCLICK

ISHAHANWAZ AHMED

DIGITALANKUR
[PRIVATE LIMITED VsSINGHAL

10811126091

22-08-2026

194 DAYS

;308 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/427/2026

[10-04-2026

[SAHIBJEET

ICORPORATION OF DELHI

SINGHR & V LAWpP560905884
IBAGGA Vs MUNICIPALASSOCIATES

20-08-2026

139 DAYS

ISH. ANIL ANTIL, DISTRICT JUDGE,|
ICOMMERCIAL COURT-09

ICENTRAL

RECOVERY

ICS (COMM)/1393/2024

[17-12-2024

Canara Bank Vs Sachin|
IAhuja

01-08-2026

92

IN/A

ICONTESTED

[RECOVERY

ICS (COMM)/1138/2025

31-10-2025

Bank of Baroda Vs Raj|
[Kumar

l03-08-2026

1276

IN/A

ICONTESTED

RECOVERY

ICS (COMM)/1141/2025

(01-11-2025

Bank of Baroda Vs De
[Thakur

05-08-2026

1267

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/1062/2023

[21-07-2023

IDEX CARGO SERVICES|
PVT  LTD THROUGH]
IMANAGING  DIRECTOR|
IARVIND THIRANI Vs M/S|
ISPELL ORGANICS LTD

06-08-2026

1112

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/1163/2020

29-08-2018

IORIENTAL TERIMEX|
[LTD. Vs HARISH KUMAR|
[B. @ HARISH NAKODA

07-08-2026

921

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/325/2025

21-03-2025

imal Rajpal Vs Majid Ali

08-08-2026

P05

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/423/2026

09-04-2026

[Union Bank of India Vs|
[YASH KUMAR

08-08-2026

121

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/842/2026

[23-07-2026

Ms Baisakhi Ram Girdhari
[Lal Vs Ms Navkar Metals

[14-08-2026

22

IN/A

ICONTESTED




DISTRICT

COURT ROOM

CASE TYPE

[RECOVERY

CASE NO.

ICS (COMM)/865/2021

DATE

OFPETITIONER NAME VS

REGISTRATIO RESPONDENT NAME
N

09-03-2021

JAICO PUBLISHING|
[HOUSE Vs USHA JAN|
IPROP M/S JBC|
[PUBLISHERS AND|
IDISTRIBUTORS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

25-08-2026

OFDAYS FOR DISPOSALWHETHER

1995

NATURE
PRE- DISPO!

INSTITUTION (CONTESTED

MEDIATION SETTLED)
TOOK PLACE
IN/A ICONTESTED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR

DECREE

EXECUTI
ON OF

[RECOVERY

ICS (COMM)/654/2026

05-06-2026

[IDABUR INDIA LIMITED|
s SANSKAR AYUSH]
IMEDICARE PVT LTD

131-08-2026

17

IN/A ICONTESTED

1o

ISH. AJAY PANDEY, DISTRICT]
WUDGE, COMMERCIAL COURT

ICENTRAL

07

(Civil

ICS (COMM)/1457/2023

01/11/23

[PHI LEARNING PVT. LTD.,|
S. INTERNATIONAL|
[BOOK CENTRE

ISAGAR SHIVAM|

9810394594

l01/08/26

oog

ICONTESTED

l01/08/26

1307

(Civil

ICS (COMM)/1088/2024

01/10/24

ICHANDAN
RAWAT VS,
ISHARMA

SINGH|
RAHUL

[ROHIT YADAV

10266130562

18/08/26

686

ICONTESTED

18/08/26

1307

(Civil

ICS(COMM)/1280/2025

02/12/25

ISANJEEV KUMAR GOEL
S. MUNICIPAL
ICORPORATION OF DELHI

/A.K. TRIVEDI

0871441764

14/08/26

[255

ICONTESTED

14/08/26

1307

(Civil

IOMP/(COMM)/7/2026

131/01/26

[BALA JI JEWELLERS AND;
IORS. VS. SAMMAN|
ICAPITAL LTD.

ISANJAY
[KUMAR

10818336108

18/08/26

99

ICONTESTED

307

(Civil

[Ex.Comm-Award
IComm./44/2026

=2

06/04/26

IDRA CONSULTANTS PVT|
[LTD. VS. DELHI JAL
[BOARD

VIVEKANAND

10810149231

21/08/26

37

ICONTESTED

307

(Civil

[EX.COMM./400/2023

21/07/23

10YO APARTMENTSRAJNISH

[INVESTMENTS LLP VS,
ICONVEST BUILDCON|
[PRIVATE LTD.

[RANJAN

9999829858

11/08/26

11y

ICONTESTED

1307

(Civil

[EX.COMM./407/2023

28/07/23

10YO APARTMENTS|
[INVESTMENTS LLP VS,
UVEET CORPORATION

IRAJNISH
[RANJAN

9999829858

11/08/26

1110

ICONTESTED

07

(Civil

[EX.COMM./408/2023

28/07/23

10YO APARTMENTS|
INVESTMENTS LLP|

S.CONVEST OVERSEAS|
[PVT. LTD.

IRAJNISH
[RANJAN

9999829858

11/08/26

1110

ICONTESTED

07

(Civil

[EX.COMM./409/2023

28/07/23

10YO APARTMENTSRAJNISH

[INVESTMENTS LLP VS,
[RAUNAK
INTERNATIONAL

IRANJAN

9999829858

11/08/26

1110

ICONTESTED

1307

(Civil

[EX.COMM./410/2023

28/07/23

10YO APARTMENTS|
[INVESTMENTS LLP VS,
VUVELLO HOMES PVT,
[LTD.

[RAJNISH
IRANJAN

9999829858

11/08/26

1110

ICONTESTED

Bo7

(Civil

[EX.COMM./435/2023

17/08/23

10YO APARTMENTS|
INVESTMENTS LLP VS,
UATINDER PAL SINGH]
[HUF

[RAJNISH
[RANJAN

9999829858

11/08/26

logo

ICONTESTED

158

ISH. MUKESH KUMAR, DISTRICT]|
WUDGE, COMMERCIAL COURT

ICENTRAL

[COURT ROOM 309

ICS (COMM)

ICS (COMM)/725/2025

02/07/25

[RUCHIKA AGARWAL Vs
IKRISHAN PAL SINGH

{Anirudh Gupta

0811993041

14/08/26

ko8

F IContested/Decreed

[COURT ROOM 309

OMP (I) (COMM)

IOMP
((COMM.)/425/2026

(D)

08/04/26

DANA SMALL FINANCE
[BANK LIMITED Vs Deepak|
[Kumar

Ojasvi Sharma

8505853818

27/08/26

41

F IContested/Disposed
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ON OF

ICOURT ROOM 309 OMP (COMM) (OMP (COMM.)/32/2026  |09/04/26 ISHAL MEGA MARTAjay Kohli 9910040471 [31/08/26 144 IContested/Plaint
[PVT. LTD Vs AURADECOR| returned
[PVT. LTD
12  [SH. LAL SINGH, DISTRICT JUDGE,CENTRAL ko1 ICS (COMM)/ 412/2026 07-04-2026 ISTATE BANK OF| l05-08-2026 120
ICOMMERCIAL COURT [[INDIA Vs BRAHAMJEET
ISINGH
ko1 ICS (COMM)/ 1085/2025 09-10-2025 ISHRI BISHAN SAROOP| 07-08-2026 02
[BHARDWAJ Vs SHRI
ISUSHIL UDAR
o1 ICS (COMM) 97/2026 24-01-2026 IOPTIMAL MEDIA| [10-08-2026 198
ISOLUTIONS A DIVISION|
OF TIMES INTERNET]
[LTD Vs MS BLACK]|
IMANGO INDIA DESIGNS|
ko1 ICS (COMM) 660/2026 05-06-2026 MANOJ KUMAR| 10-08-2026 166
[BHARTIYA Vs Sun
IAnodising Pvt Ltd
ko1 ICS (COMM)/ 552/2025 [17-05-2025 [YOGESH 18-08-2026 58
IAGGARWAL Vs MUNICIP
AL CORPORATION OF|
[DELHI
lho1 ICS (COMM)/ 1220/2025 [19-11-2025 [IDEVESH SINGH Vs VED| 19-08-2026 273
[PRAKASH MITTAL AND|
ISONS
ko1 ICS (COMM)/ 1347/2025 19-12-2025 ikas Verma Vs Municipal| 25-08-2026 249
ICorporation of Delhi
13 |[SH. RAKESH PANDIT, DISTRICTICENTRAL ho2 ICIVIL. CASE ICS(COMM)/313/2025 [Suprajit [19.03.2025 19.08.2026 [Yes ICS(Comm) [Decree INA IContested [Recovery  of|
WUDGE, COMMERCIAL COURT [Engineering Ltd) IMoney
[Vs Toheed Prop
ko2 ICIVIL. CASE ICS(COMM)361/2025 Varahmurti  Vsf29.03.2025 25.08.202 Yes ICS(Comm) [Decree INA IContested [Recovery  of|
[Konarkee Fire Money
ko2 ICIVIL. CASE ICOUNTER CLAIM/33/2025|Konarkee  Firel19.07.2025 125.08.2026 Yes ICS(Comm) [Dismissed INA IContested [Recovery  of|
[Vs Varahmurti Money
ho2 ICIVIL. CASE ICS(COMM)/839/2025 |[Ankit Kansal Vsj24.07.2025 14.08.2026 [Yes ICS(Comm) [Decree INA IContested [Recovery  off
[Rajeev  Kuma Money
[Mahajan
ko2 ICIVIL. CASE I(CS(COMM)/2129/2022 [Plantinex Dbj07.09.2022 11.08.2026 [Yes ICS(Comm) [Dismissed INA IContested [Recovery  off
alves Vs Money
[Manglam
[Furnishing
14 [SH. ASHUTOSH KUMAR, DISTRICI|WEST
WUDGE (COMMERCIAL COURT)
ICANARA BANK VsSANJAY . .
ICS ICS (COMM)/84/2026 21-01-2026 IBRIJESH AND ANR AGGARWAL(P), 0811179171 [31-08-2026 222 [Yes IDECREE il il
15 [MS. PREETI AGARWAL GUPTA,WEST
[DISTRICT JUDGE (COMMERCIAL VAT ENTERPRISES VS
ICOURT)-02 ((CS COMM) 86/2024 130-01-2024 ICHANDAN ANDDhruv Dwivedi 9999653945 [22-11-2025 [292 DAYS es ICONTESTED INIL INIL
ICHANDAN




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

VIVEK CHANDELA VS

((CS COMM) I511/2023 08-07-2023 IANKIT JAIN 28-11-2025 69 DAYS es ICONTESTED INIL INIL

16 [SH. RAGHUBIR SINGH, DISTRICT|WEST

WUDGE (COMMERCIAL COURT)-03 [DISMISSED ON|

ICS (COMM)/209/2024 45352 I3s Pharma Vs Sa Parmacy 146251 1899 IMERITS

[BANK OF BARODA Vs

ICS (COMM)/625/2025 145863 IMOHIT SHARMA

46245 1382 IDECREE

[State Bank Of India Vs

ICS (COMM)/688/2025 45883 UYOTI 146265 1382 IDECREE

h7  [SH. SANJEEV AGGARWAL,WEST SH.  ANIL AGGARWAL 0810838189 INil INil
IDISTRICT JUDGE (COMMERCIAL IPROP. M/S SHREE SAISUBHASH
[COURT) 401/2021 RAM TRADERS VS CHAWLA
ISHAHENSHA
ICS (COMM) 16/09/21 [ENTERPRISES AND ORS l01/08/26 1780 INA IPLAINT RETURN
0899951648 INil INil

[M/S DUROJ INFRA PVT]
465/2026 LTD Vs PARAMJEETEEEgif
[KAUR

ICS (COMM) 08/06/23 l03/08/26 1152 INA IDECREED
10910454141 INil INil

M/S SUNRISE]|
26/2025 [ENTERPRISES VS MRSI?&E{%HARA
IAJAY KUMAR

ICS (COMM) lo/01/25 l05/08/26 2 INA IDISMISSED
10650174584 INil INil

ISANJAY KUMAR VS M/S|
29/2022 ISIMPLEX [Samrat Senguptal
[INFRASTURTURES LTD.
ICS (COMM) l04/01/22 06/08/26 1675 INA IDECREED
[7503710142 INil INil

ZIRCON EXPORTS PVTSHREY
623/2025 ]];EII)LDCO\I/\IS RISHABHDH ADHEECH

ICS (COMM) 24/07/25 l07/08/26 1379 INA IDISMISSED

F— — . .
PRIVATE LIMITED VS 9990899799 il il
BALAJT TYRE

53/2022 PLAZATHROUGH  ITs| ANKAJ

ICS (COMM) 1/10/22 PI},%EI}IETOR MR. ANKIT) 14/08/26 1383 INA IDECREED

8595653336 [Nil INil

[MS CAPITAL INDUSTRIAL|
676/2026 [ENTERPRISES VS MS PSCHARIT GOYAL
[ENTERPRISES AND ANR
IMISC DJ 01/07/26 17/08/26 u7 INA IDISMISSED

IRESH TYAGI Vsl 10212010299 INil INil
INAVEEN PAL SINGHMANOJ
[PROPPRIETORSHIP  OFKHATRI
ICS (COMM) 20/01/25 M/S ELTEK CIRCUITS 18/08/26 575 INA IDISMISSED
M/S OBEROI PAINTS| 8595653336

[PRIVATE LIMITED VS|
420/2025 /s ADVENTCHARIT GOYAL

ICS (COMM) 17/05/25 [ENTERPRISES AND ORS 18/08/26 k58 INA IDISPOSED

8377998979 INil INil

48/2025

INil INil

M/S POINT FOOTWEAR)
b74/2023 PVT  LTD VS M/SRATERY
JASHIRWAD FOOT CARE

ICS (COMM) 16/10/23 20/08/26 1039 INA IDECREED

SARA HEALTH CARE PVT] 0811267045
LTD VS RAJASTHAN
EDICAL SERVICES LERAJ GUPTA

ICS (COMM) l03/02/26 [CORPORATION LTD 29/08/26 207 INA IPLAINT RETURN

INil INil

129/2026




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADV

REGISTRATIO RESPONDENT NAME
N

ADVOCATE DATE
MOBILE DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

NATURE
DISPO!

OFDATE OFNUMBER ACT
O OF DAYSSECTION

NUMBER INSTITUTION (CONTESTED [0)232(0)28
MEDIATION SETTLED)
TOOK PLACE
ASIM WIRE 9312589745 INil INil
MANUFACTURING
544/2026 PRIVATE LIMITED VS
IMISC DJ ho/05/26 [RAVI SHANT 1/08/26 ioq INA ALLOWED
18 [SH. RAJ KUMAR TRIPATHIWEST [INIL
IDISTRICT JUDGE (COMMERCIAL/
ICOURT)
19 IVACANT/SH. PRASHANT KUMAR,WEST
IDISTRICT JUDGE (COMMERCIAL/ ISH SHIV BALAK|
ICOURT) ICS (COMM)/193/2020 ICS (COMM)/193/2020 25-07-2020 IGOSWAMI Vs SH PANKAJ| 14-08-2026 [PLAINT RETURNED
[PURI
M/S TRANSLINK]|
[LOGISTICS PVT. LTD. Vs|
ICS (COMM)/672/2022 ICS (COMM)/672/2022 24-08-2022 M/S GLASS HOUSE AND 06-08-2026 [DECREE
IOTHERS
IMS LAADRO GC PVT LTD|
ICS (COMM)/5849/2024 ICS (COMM)/5849/2024 06-12-2024 s MS RIMS INDIA PVT| 18-08-2026 IDECREE
[LTD
[USHA DEVI Vs|
[FINANCIAL SOFTWARE|
ICS (COMM)/527/2025 ICS (COMM)/527/2025 01-07-2025 IAND SYSTEMS PRIVATE 131-08-2026 IDECREE
[ILTD AND ANR
20 [SH. ANIL KUMAR SISODIA,NEW DELHI INIL
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-01/SH. PULASTYA|
[PARAMCHALA, DISTRICT JUDGE
I((COMMERCIAL COURT)-01
21 [SH. ASHUTOSH KUMAR, DISTRICTINEW DELHI INIL
WUDGE, COMMERCIAL COURT/SH,|
ISANJAY KHANAGWAL DISTRICT]
WUDGE (COMMERCIAL COURT)
22 [MS. DEEPALI SHARMA, DISTRICTIINEW DELHI
WUDGE (COMMERCIAL COURT)-03 M/S TRANSLIN! INOT ICS
ISUIT FOR RECOVERY ICS (COMM.)/300/2024 0/03/2024 [LOGISTICS PVT LTD VsSh. K.L.Mishra IAVAILABLE 10/08/2026 1863 IYES [DECREED INO INO (COMM.)/300]
[Ms Manan Granites Pvt Ltd /2024
[BAL KRISHAN KAILASH]|
IOBJECTION UNDER SECTION 34| ICHANDER MOGA Vs h Kumar| IALLOWED/SET IOMP
OF ARBITRATION &OMP (COMM.)/136/2022 [26/08/2022 [DISTRICT MANAGERDu'Sh ant Singh 0811433704 [18/08/2026 1453 INO ASIDE INO INO (COMM.)/136
ICONCILIATION ACT [FOOD CORPORATION OF| Y’ & 2022
INDIA
[FOOD CORPORATION OF|
(OBJECTION UNDER SECTION 34| .
20 IOF ARBITRATION &ARBTN/1243/2022 13/10/2022 INDIA Vs M/S _BALSh. Rajee 0810194858 [18/08/2026 1405 INO ALLOWED/SET INO INO IARBTN/1243//
[KRISHAN KAILASH|Sharma IASIDE 2022
ICONCILIATION ACT
ICHANDER
IOBJECTION UNDER SECTION 34| [UNION OF INDIA Vs| IOMP
OF ARBITRATION &OMP (COMM.)/79/2025 131/05/2025 ISIDDHARTHA METALMs. Ekta Dhama 9868224037 [24/08/2026 k50 INO [DISMISSED INO INO (COMM.)/79/
ICONCILIATION ACT [FABRICATORS 2025
SUIT FOR RECOVERY CS(COMM.)/110/2021  |i5/03/2021  AURAV ~KUMAR ~ VsSh. ~ Siddharthog oc61000 las/08/2026 108 IVES IDISMISSED INO NO (CCSOMM )/110
. 5/03, ISPACE TURTLE PVT LTD [Mehta o 4 5. 989 Jsoo
23 [SH. NARESH KUMAR MALHOTRA,SOUTH
[DISTRICT JUDGE(COMMERCIAL . [PARTLY .
R, IN' S Associates Pvt Ltd VsSh. M TARIQUE Suit fon
ICOURT) 12, New Court Block-I (Civil Suit ICS (COMM)/103/2024 02-03-2024 [Rahul Bhambri SIDDIQUI 10811202991  |03-08-2026 1884 [Yes E]ECREED/DISMISS INA INA Recovery
s [Raj Singh Malik Vs Jitender{Sh. RAJESH| Suit for
12, New Court Block-I (Civil Suit ICS (COMM)/90/2024 23-02-2024 Fharma KHARI 0711331124  |05-08-2026 1894 [Yes [DISMISSED INA INA Recovery




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME V ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
IM/s Buniyad Realty Ltd VsSh ISHAANI [PARTLY Suit forl
12, New Court Block-I (Civil Suit ICS (COMM)/177/2024 [10-04-2024 IM/s Shree Krishna Exports|~; 0910009277 |08-08-2026 B850 [Yes [DECREED/DISMISS [NA INA
lpvt Ltd ICHAWLA ED IRecovery
Delhi Furniture Companysh INDER| ISuit forl
12, New Court Block-I (Civil Suit ICS (COMM)/232/2024 [10-05-2024 [Pvt Ltd Vs Neerajq 0891711075  [11-08-2026 1823 [Yes [DISMISSED INA INA
SINGH IRecovery
IChaudhary And Anr
/s Webkul Software Pvt| h KAPIL ISuit forl
12, New Court Block-I (Civil Suit ICS (COMM)/124/2024 13-03-2024 ILtd Vs M/s Meetanshif,,’ 10811370721  [14-08-2026 1884 [Yes [DISMISSED INA INA
. 'ADAV [Recovery
[Technologies Llp
24 |[SH. SAURABH KULSHRESHTHA,SOUTH INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT/ MS. ANURADHA SHUKLA|
[BHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)
25 |[SH. BALWANT RAI BANSAL,SOUTH INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURTSH. SANDEEP YADAV
26 |[SH. SUDESH KUMAR, DISTRICT[SOUTH IMUNICIPAL
WUDGE(COMMERCIAL COURT) [Under Section|
. ICORPORATION OF DELHISHIKHAR
129, New Court Block-II (Commercial (OMP (COMM.) 41/2022 0-07-2022 VS  M/S INDCARE AND|KHARE 011-6634444 (08.08.2026 470 INO Contested 3 3 4 of A &
|Act
[KARMA
ISUIT UNDER
. [RAMA SALES Vs IORDER
129, New Court Block-IT ICommercial ICS (COMM.) 408/2025 130-08-2025 INANDA PHARM RAHUL GARG (9999350250 [22.08.2026 1357 IYES IContested o F IexxVIT
IRULE 5, CPC
ISAMRAT BEHL PROP,
. ISAMRAT BEHL'S| ISUIT FOR|
29, New Court Block-IT ICommercial ICS (COMM.) 630/2022 09-11-2022 PHOTOGRAPHY Vs IAMIT KHANNA 0811422656 [27-08-2026 1387 IYES Contested = F RECOVERY
IGARG VILLAS PVT. LTD.
IGARG VILLAS PVT. LTD. ICOUNTER
. S SAMRAT BEHL/AMIT 9958056667, ICLAIM OF CS|
129, New Court Block-IT ICommercial ICS (COMM.) 251/2023 20-04-2023 PROP. M.S SAMRATAGGARWAL bo17282151 27-08-2026 1225 INA IContested o I (COMM.)
[BEHL'S PHOTOGRAPHY 630/2022
V7> VIVAZ
ICONSULTING AN DP ARTHO
: ) e [TRADING PVT. LTD. VS 0718075818, | o | | SUIT  FOR|
129, New Court Block-II ICommercial ICS (COMM.) 461/2022 16-08-2022 IBHARAT HEAVYBHATTACHARY9818445491 29-08-2026 1474 IYES Contested RECOVERY
[ELECTRICAL LIMITED)
Iroparon an
g ) L RAJAT GUPTA VS |MUDITA 9873906312, § i SUIT  FOR|
129, New Court Block-II ICommercial ICS (COMM.) 347/2022 130-05-2022 IMAHARAJ SINGH SHARMA 818281779 131.08.2026 1554 IYES IContested RECOVERY
27 [VACANT/SH. LOKESH KUMARSOUTH [[vy Entertainment Private| ISuit fon
[SHARMA, DISTRICT [Limited Vs Kajalben| [Permanent/M
WUDGE(COMMERCIAL COURT) 4o, New Court Block-IT ICommercial ICS (COMM)/447/2024 19-09-2024 Kinjalben) NaginbhaiSh“Shn Juneja (9818837777 (03-08-2026 83 F [Dismissed o - landatory
Maheriya [njunction.
28 |[MS RAVINDER BEDI, DISTRICT[SOUTH-EAST M/S EXPRESS HOUSE
PUDGE(COMMERCIAL COURT) [KEEPER PVT LTD. VS.F’IRDESH
18 BLOCK 1 ICS COMM 217/22 44600 ENICE MAINTENANCEBIDHURI 0711859466 146244 1644 IN/A [DISMISSED [10.08.2026 [N/A
[LLP
M/S TECHNO|
[EASYCRETE PVT LTD. VS,MUKESH
ICS COMM 64/19 43552 HARBEL SINGH ANDKUMAR 0711694968 46252 2700 IN/A [DISMISSED 18.08.2026 [N/A
ISONS




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IL.G. ELECTRONICS INDIA|
CS COMM 773/23 Us157 PVT LTD. VS. MANISH
ISAHA

aveen

Chandra(p), ~ [V/A K6258 1ot IN/A IDECREE 24.08.2026 [N/A

[KALYAN JAGOTRA VSDHANESH

(OMP (COMM) 54/24 15478 [UNION OF INDIA RELAN 9910247777

146265 787 IN/A [DISMISSED 131.08.2026 [N/A

29 [SH. LALIT KUMAR ISOUTH-EAST
[LD. DJ COMM-02, DJ-COMM-2,
ISAKET COURTS, NEW DELHI. [BHUSHAN  DEALMARK]
4 ICommercial Suit ICS (COMM)/601/2025 24.07.25 IPVT. LTD. Vs GUNEET]
[SINGH SETHI

[HIMANSHU

IGARG IN/A 07.08.26 1379 IYES IDECREED o o

[UNION BANK OF INDIASUNIL
s GAJVI MEENA ICHOUDHARY

Z

ICS (COMM)/115/2026 [10.02.26 /A 08.08.26 179 IYES [DECREED 3 -

[LAXMI RAI Vs SUNILRAJENDRA

ICS (COMM)/91/2025 29.01.25 IKUMAR SINGH YADAV

IN/A 12.08.26 560 IYES IDECREED - -

IMIS QUALITY AUSTRIA|
ICENTRAL ASIA PRIVATEVINEESH
ICS (COMM)/827/2025 10.10.25 [LIMITED Vs MISTYAGI IN/A 19.08.26 1313 IYES IDECREED o -
IAUTOLINE INDUSTRIES|

[LIMITED

[Shilpkar India Designers|

nd contractors private|
imited Vs Buildcon
IDevelopers

ICS (COMM)/1019/2025 12.12.25 IASHOK KUMAR|N/A 25.08.26 256 IYES [DISMISSED

30 |[MS. VRINDA KUMARI, DISTRICT[SOUTH-EAST

WUDGE(COMMERCIAL COURT) idOUU}'{IEIPAL DELHI|

[20 ICS(COMM) 134/2019 07.06.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069 [DISMISSED ON|
KAPOOR b5 [11.08.2026 2622 INO MERITS

ISOUTH DELHI|
[MUNICIPAL
ICS(COMM) 136/2019 07.06.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069 [DISMISSED ON|
KAPOOR s [11.08.2026 2622 INO IMERITS

ISOUTH DELHI|
[MUNICIPAL
ICS(COMM) 135/2019 07.06.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069 [DISMISSED ON|
IKAPOOR b5 13.08.2026 12624 INO IMERITS

ISOUTH DELHI|
UNICIPAL
ICS(COMM) 144/2019 01.07.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069

KAPOOR s 13.08.2026 12624 INO [DECREED

31 |[DR. RAKESH KUMAR, DISTRICTSOUTH-EAST
WUDGE(COMMERCIAL COURT) Ms Indospirit Distribution|
21 ICommercial suit ICS (COMM)/2509/2024 45475 [Limited Vs Tajinder SinghKaran Gupta(P), 9729202222 46237 762 - -
adhawan




DISTRICT

COURT ROOM

CASE TYPE

ICommercial suit

CASE NO.

ICS (COMM)/383/2025

DATE

OFPETITIONER NAME V

REGISTRATIO RESPONDENT NAME
N

u5782

ISH VISHWAS SINGHA
[PROPRIETOR OF M/S|
IANALCO INDIA CO Vs
IM/S NEO TECHNOFIELD|
ICOMPANY AND ORS

SHALU
KARDAM(P),

ADVOCATE
MOBILE
NUMBER

9811041494

DATE
DECISION

146246

OFDAYS FOR DISPOSALWHETHER

k64

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

IMS. NEELAM SINGH

ISOUTH-EAST

[22

ICommercial Suit

ICS (COMM)/289/2022

k4641

ISUSHMA MITTAL Vs
WATAV SUDHAR SAMITI

[PAWAN
IKUMAR
IMITTAL

(Contested

131-08-2026

1624

IYES

ICONTESTED

ICommercial Suit

ICS (COMM)/442/2025

45800

ISTAR POWER \E
IMOHAMMED HAMID

[Rahul Malhotra Contested

131-08-2026

K65

IYES

ICONTESTED

133

[MS. NEERA

ICOURT)

BHARIHOKE,SOUTH-EAST
[DISTRICT JUDGE(COMMERCIAL

23

(COMMERCIAL CASE

ICS (COMM)/88/2024

12-02-2024

Man Machine Car Care Pvi
[Ltd Vs Shilpi Jain

SHWETA
[TTWARI

8368180177

01-08-2026

ooz

[DECREED
ICONTESTED

U/S 34

ICS (COMM)/3786/2024

18-10-2024

IM/S SANCHAR WIRELESS|
ICOMMUNICATIONS LTD.
s M/S P. COM
SOLUTIONS PVT. LTD.
JAND ORS.

SHARMA

IGHANSHYAM

9990087878

13-08-2026

1665

IDISPOSED/CONTES

[TED

ICOMMERCIAL CASE

ICS (COMM)/11/2025

10-01-2025

IMR. AJAI  SHANKER|
[TRIPATHI Vs DIOS|
ILIFESCIENCES PVT. LTD.

AIN

IMRS. VIKAS

10911331276

17-08-2026

585

IDECREED/CONTES

[TED

(COMMERCIAL CASE

ICS (COMM)/516/2025

01-07-2025

ISH. BALVINDER SINGH]
s SH. VEER RAJU|
[KANAKAM

INARESH
IGUPTA

0811360477,9
212200477

05-08-2026

ko1

IDECREED/CONTES

TED

ICOMMERCIAL CASE

ICS (COMM)/790/2025

[26-09-2025

ISUDHA JAIN PROP. M/S|
[FROOTI ELECTRONICS Vs|
IM/S A.K. ENTERPRISES|
IJAND ORS.

IADITYA JAIN

8383953944

29-08-2026

38

IDISPOSED
ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/921/2025

l15-11-2025

ISTATE BANK OF INDIA V|
EENA PANWAR SOLE|
[PROP. PERRI BERRI TOYS

VARUN
I(CHANDIOK

R9818365119

[12-08-2026

71

IDECREED/CONTES

[TED

134

[SH. TARUN SAHRAWAT, DISTRICTSOUTH-EAST

WUDGE(COMMERCIAL COURT)

30

(CS(COMM)

ICS (COMM)/394/2023

26-04-2023

[KOHINOOR RIBBON|
[FACTORY PRIVATE|
ILIMITED Vs M/S P AND G|
[ENTERPRISES  PRIVATE|
ILIMITED

IARVIND GUPTA|/9811317311

20-08-2026

1221

IN/A

[DECREED

IN/A IN/A -

ICS(COMM)

ICS (COMM)/3646/2024

02-09-2024

iolescent Venture And Anr|
Vs Soothe Health Care Pvi
[Ltd And Ors

JASWINDER

9873400656

25-08-2026

IN/A

IDECREED

IN/A IN/A

ICS(COMM)

ICS (COMM)/294/2025

09-04-2025

IM/S Soothe Health Care|
[Pvt LTd Vs Violescent]
enture

AYUSH

9899096069

25-08-2026

O3

IN/A

IDISMISSED

IN/A IN/A

135

[MS VEENA RANI,

WUDGE(COMMERCIAL COURT)

DISTRICTSOUTH-EAST

INIL

56

ISH. DEVENDER KUMAR, DISTRICT[EAST

WUDGE (COMMERCIAL COURT)

209

RECOVERY

189/2021

[25-10-2021

ROHIT KR. GUPTA VS|
[VINAY KR. PANDEY

MAHESH
IKUMAR

IRACHIT ~ AND|

22-08-2026

1762

ICONTESTED

INIL INIL

209

RECOVERY

180/2024

05-06-2024

SUSHMA SHARMA VS,
IM/S KEEP IN TOUCH|
IMARKETING PVT.LTD.

JEETENDER
IGUPTA
IABHAY

VS’NIL

14-08-2026

Boo

ICONTESTED

INIL INIL




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
[KUMAR
[209 [RECOVERY 74/2025 [10-03-2025 gdg%l{RANANg%I VS‘VIQ‘SHW%JIE}E};TAKNIL 21-08-2026 529 [YES ICONTESTED [NIL NIL
[KALRA
IGOEL TRADERS VS. M/Segg(IISTHT Vs
[209 IRECOVERY 103/2025 01-04-2025 IARY INFRATECHLOKESH ‘INIL 25-08-2026 511 IYES ICONTESTED INIL INIL
PVT.LTD. ISHARMA
ISUCHITA DIXIT|
[209 IRECOVERY 123/2025 [19-04-2025 STATE BANK OF INDIAVS Y.M.NIL 07-08-2026 u75 IYES ICONTESTED INIL INIL
[VS. SURAJ
IGAUTAM
[PANKAJ GUPTA  VSUJYOTSANA VS,
209 [RECOVERY 257/2025 [10-09-2025 [LOCKSIS DIGITECHDINESH INIL 07-08-2026 1331 [YES ICONTESTED INIL INIL
[[NDIA PVT. LTD. ISHARMA
IM/S SHIVA ASPHALTICDEEPAK JAIN|
209 [RECOVERY 1311/2025 [15-11-2025 [PRODUCTS PVT.LTD. VS.,VS. AMITNIL 17-08-2026 1275 IYES ICONTESTED [NIL [NIL
[RAJ KR. SACHDEVA TANWAR

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST INIL
JUDGE (COMMERCIAL COURT)

138 [|SH. GORAKH NATH PANDEY,NORTH EAST

[DISTRICT JUDGE (COMMERCIAL)- Nitin Rastosi Vs Shaili INo
o1 C.S. (COMM) 148/2025 01-12-2025 Tyagi 8! F - 18-08-2026 F F ICONTESTED [Execution |-
yagl ffiled till datej
INEET KUMAR| INo
IAGGARWAL PROP OF MS| .
C.S. (COMM) 46/2026 [19-05-2026 MAFHA LAXMI METALS Vs F 21-08-2026 F F ICONTESTED gﬁ:e;;litll]o(?ate—
IABDUL SAMI
ISTATE BANK OF INDIA Vs| No
IC.S. (COMM) 56/2026 02-06-2026 . - - 11-08-2026 F F ICONTESTED [Execution |
[Ravi Kumar Sharma .
ffiled till datef
201, New Building KKD
[BUDH PRAKASH Vs M/S| [No
IC.S. (COMM) 91/2024 [10-09-2024 INDASO CONSTRUCTION}- F 14-08-2026 F F ICONTESTED [Execution |
[PVT LTD ffiled till datej
IM/s Delta computer Vs| No
IOMP (COMM) l01/2026 05-05-2026 8 — 22-08-2026 F F ICONTESTED [Execution [
[TATA CAPITAL -
ffiled till datej
Zubaida Khatoon Vs M/s| INo
IOMP (COMM) 02/2026 23-05-2026 IReliance Jio  Infocomm{- — 05-08-2026 F F ICONTESTED [Execution |
[Limited ffiled till datej
139 [SH. PRITAM SINGH, DISTRICTSHAHDARA 1301, New Court Building,CS(COMMERCIAL) [Execution 19-12-2024 12-08-2026 1601
WUDGE (COMMERCIAL COURT) ISHD/KKD/Delhi (Comm.)/272/2024
IL S Solanki Vs arun kumar|
erma IANU SOLANKI 9158908720 FNO ISATISFIED INIL INIL
301, New Court Building,CS(COMMERCIAL) ICS (COMM)/650/2024 20-12-2024 [PROPRIETOR OF SHREE| 29-08-2026 617
ISHD/KKD/Delhi [HARI JEWELLERS Vs M/S|
ICEE AAR SOLUTIONS
[ENTERPRISES THROUGH|
[TS DIRECTOR CEO IL.C.Rajput 10711062084 YES IDISMISSED INIL INIL
1301, New Court Building,CS(COMMERCIAL) ICS (COMM)/126/2025 28-02-2025 [UMESH JOSHI 21-08-2026 539
ISHD/KKD/Delhi
[BANK OF BARODA Vs
IMohd Shahfaiz 10910568669 IYES IDECREED INIL INIL
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01, New Court Building,CS(COMMERCIAL) ICS (COMM)/581/2025 04-10-2025 03-08-2026 1303
HD/KKD/Delhi
[MS DEEPTI GUPTA Vs S
JAND S Enterprises [VIDIT GUPTA 9910995511 IYES IDECREED INTL INIL
01, New Court Building,CS(COMMERCIAL) IOMP (COMM)/9/2026 24-04-2026 20-08-2026 118
ISHD/KKD/Delhi
ISHRI GAURAV KASHYAP| [DISMISSED AS|
s THE ASARSH COMOHIT [NON-
IOPERATIVE URBAN ICHAURASHIYA 7299200008 INO [MAINTAINABLE INIL INIL
4o |[SH. VIPIN KUMAR RAI, DISTRICTISHAHDARA ICommercial
WUDGE, COMMERCIAL COURT/MS|
[KIRAN BANSAL, DISTRICT JUDGE,|
I((COMMERCIAL COURT) IMS MADHAV MEDICOSRAVINDER [Execution [Execution
IROOM NO 208 ICS (COMM)/657/2022 23/11/2022 s MS NULIFE CARE IKUMAR 9212412477 |08/08/2026 #NAME? IYES IDECREED ot filed ot filed
Commercial
[PAKSON INDIA PVT. LTD,|
[TROUGH ITS AR VsJUSNEET [Execution [Execution
JROOM NO 208 ICS (COMM)/285/2023 29/05/2023 ISRAJAN JAIN ISINGH KOHLI 9999631964 [25/08/2026 #NAME? IYES IDECREED ot filed ot filed
Commercial
[Execution [Execution
[ROOM NO 208 ICS (COMM)/72/2024 25/01/2024 IMansoor Razi Vs Jai Ram |SUMAN VERMAQ350142051 |29/08/2026 #NAME? IYES IDECREED Inot filed ot filed
(Commercial
INiraj Kumar Vs Smt RuchiNEELAM [Execution [Execution
[ROOM NO 208 ICS (COMM)/183/2024 20/03/2024 |And Others IMALIK 17303296156 |03/08/26 #NAME? IYES IDECREED ot filed ot filed
Commercial
IM/S A TO Z CARGO|
OVERS PRIVATE
[LIMITED Vs InternationalSWADESH [Execution |[Execution
[ROOM NO 208 ICS (COMM)/497/2024 20/09/2024 [Tractors Limited [BANSAL 0899848679 [31/08/2026 #NAME? IYES IDECREED ot filed ot filed
ICommercial led  mot hle
Sanjay Kumar Jain VSJATIN [Execution |[Execution
IROOM NO 208 ICS (COMM)/640/2024 18/12/2024 Neeraj Kumar Jain IAGGARWAL 19953283177 |07/08/2026 #NAME? IYES IDECREED not filed Inot filed
ICommercial
JAR AGENCIES Through its|
[Proprietor Raju Gupta Vs| [Execution [Execution
IROOM NO 208 ICS (COMM)/111/2025 22/02/2025 Maya Saree Mahal S.K. SINHA 17428314365 [22/08/2026 #NAME? IYES IDECREED not filed ot filed
ICommercial
IKING TEXTILES VsSUDHANSHU [Execution [Execution
IROOM NO 208 ICS (COMM)/354/2025 [28/05/2025 ICASTAM JEANS IGOEL 0958552978 [19/08/2026 #NAME? IYES IDECREED ot filed  not filed
ICommercial ISHRI NITESH KUMAR)
[PROP OF Ms DELHI CARE|
ISYSTEM Vs MSMOHD.
[HOSPIMED LIFEISHRAFIL [Execution [Execution
IROOM NO 208 ICS (COMM)/494/2025 11/08/2025 ISCIENCE IANSARI 10910558377 |05/08/2026 #NAME? IYES IDECREED not filed Inot filed
ICommercial
(Canara Bank Vs Hrishikesh| [Execution [Execution
IROOM NO 208 ICS (COMM)/678/2025 l02/12/2025 [Roy IAMIT GUPTA 9810224624 |03/08/2026 #NAME? IYES IDECREED Inot filed ot filed
ICommercial
[Execution [Execution
JROOM NO 208 ICS (COMM)/170/2026 |28/03/2026 IBank of Baroda Vs Sanjay [UMESH JOSHI 9910568669 |06/08/2026 #NAME? IYES IDECREED ot filed  [not filed
41 [SH.RAMESH KUMAR, DISTRICTSHAHDARA 1303, New Court Building,CS (COMMERCIAL )
WUDGE, COMMERCIAL COURT/SH,| ISHD/KKD/Delhi
ISANJAY SHARMA-II, DISTRICT]
WUDGE, COMMERCIAL COURT IM/S RVS ASIA VS ANISHASHAMA
ICS(COMM) 162/2025 27.01.2025 PJAIN & ANR GGARWAL 8456214587 |08.08.2026 58 INO IDECREED INA INA
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03, New Court Building,CS(COMMERCIAL)
HD/KKD/Delhi
M/S A TO Z CHEMICALSPRAVEEN
ICS(COMM) 259/2025 04.03.2025 VS PRAVEEN AGGARWAL AGGARWAL 8451245698 [20.08.2026 534 INO IDECREED INA INA
1303, New Court Building,CS (COMMERCIAL ) ICS(COMM) 170/2026 06.02.2026 IANKUR 0811126091  [22.08.2026
ISHD/KKD/Delhi SINGHAL
EBCLICK DIGITAL
[PRIVATE LIMITED VS|
SHAHNAWZ AHMED 197 INO IDECREED INA INA
4z [SH. PAWAN KUMAR MATTO DJSHAHDARA
(COMM-04)
{Anil Kumal| [KAMALJIT [Execution
(Goyal Vs Dalip| ISINGH ot filed till
1304 ICOMMERCIAL ICS (COMM)/20/2024 [Chand Sharma 09-01-2024 RANOT(P), 0818302828 [10-08-2026 044 DAYS F DECREED idate
43 [SH. DEVENDER KUMAR JANGALA NORTH-WEST
IDISTRICT JUDGE, COMMERCIAL
ICOURT Kuo6 (Civil [P. K. ALUINFRA PVT. LTD,|
s MAHAGUN REAL
ICS (COMM.)/391/2021 07-08-2021 |[ESTATE PVT. LTD. 01-08-2026 IDISMISSED _ [Contested
ISAKIMUDDIN SARKAR Vs|
ICS (COMM.)/854/2022 22-10-2020 IALIKUL HAQUE AND ARN| 19-08-2026 IDISMISSED __ |Contested
[PUNJAB NATIONAL|
BANK Vs M/S ANGEL|
ICS (COMM.)/336/2023 01-05-2023 IDIAGNOSTICS 101-08-2026 IDECREED IContested
44 [SH. MANISH GUPTA, DISTRICTINORTH-WEST INIL
WUDGE, COMMERCIAL
ICOURT,.SH.VINOD YADAV,)
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
5 [SH. JAGDISH KUMAR, DISTRICTINORTH NIL
WUDGE, COMMERCIAL COURT
46 [VACANT/SH. SHAILENDERNORTH NIL
IMALIK, DISTRICT]
WUDGE(COMMERCIAL COURT)
l47  [SH. RAJ KUMAR, DISTRICT JUDGHSOUTH WEST /s THREE VER
(COMMERCIAL COURT-01 IMARKETING PVT LTD VSAYUSHI
1603 ICOMMERCIAL SUIT OMP (COMM) 23/25 15.12.2025 /S TRAVEL RETAILSHARMA 8130153353 [08.08.2026 210 INIL IDECREED INIL INIL INIL
ISERVICES PVT LTD
IAJIT KUMAR Vs M/S MSD|
1603 ICOMMERCIAL SUIT ICS(COMM) 613/25 [11.11.2025 [FAMILY RESTAURANTC’HAUDHARY IN/A [13.08.2026 270 NIL IDECREED [NIL INIL [NIL
IAND ORS
[UNION BANK OF INDIAKESHAV
1603 ICOMMERCIAL SUIT ICS(COMM) 396/25 22.03.2025 s M/S INDO REMEDIES| 10999626126 [19.08.2026 515 INIL IDECREED INIL INIL INIL
[KUMAR
IAND ORS
ISRK INGREDIENTS PVT'HARPREET
1603 ICOMMERCIAL SUIT ICS(COMM) 299/25 20.05.2025 ILTD. Vs ABHINESH 10599075534 [22.08.2026 uas5 INIL IDECREED INIL INIL INIL
[UPPAL
[PRATAP SINGH
48 |SH. VINOD YADAV, DISTRICTISOUTH WEST
WUDGE, COMMERCIAL COURT/SH,| . .
[BALWANT RAI BANSAL, DISTRICT]| 13 g"?;‘memal ICS (COMM) / 89/2025 5712 Eﬁiﬁhpg&u ng}}‘]habm Vishaly g 0390202 [19-08-2026 541 [IDECREED Rfez‘l’;sgy
WDUGE, COMMERCIAL COURT-02 ul y




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME V ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
[SHRI  ANIL Vs
ICommercial PHUBHAM HOUSINGS}I Yograj [Recovery
13 Suit ICS (COMM) / 348/2025 45841 [DEVELOPMENT Gulliya 10053608200 [21-08-2026 W14 [DISMISSED ~ |... | £ mone
[FINANCE COMPANY LTD[>""Y’ y
& ORS.
49 [SH. GAUTAM MANAN, DISTRICT[SOUTH WEST
WUDGE, COMMERCIAL COURT-03
1614 ICOMMERCIAL SUIT ICS(COMM) 553/2024 06.11.2024 E%ES}[I)E‘E]; BEDI Vs’?&;&ANESHgsggmsom 01.08.2026 1633 INIL INIL INIL INIL
(ASCOT HEALTH VS'MR URFEE
1614 ICOMMERCIAL SUIT ICS(COMM) 130/2025 17.03.2025 VUBILATION BIOHAI'DER 10810078786 [05.08.2026 506 INIL INIL INIL INIL
ISCIENCE
[UCO BANK VS.MR SUNIL
1614 ICOMMERCIAL SUIT ICS(COMM) 513/2025 20.09.2026 [RAVINDER KUMARKUM AR 10971955807 |07.08.2028 1321 INIL INIL INIL INIL
ICHAWLA
614 ICOMMERCIAL SUIT ICS(COMM) 167/2024 21.03.2024 NI;I;{L‘T‘IHIWISL?;‘;}OI VS'I(\;IARI'JBA NAMAN9999279361 [11.08.2026 1040 NIL INIL INIL INIL
MR.
ISKY SEATER TOURS AN DINDERJEET
1614 ICOMMERCIAL SUIT ICS(COMM) 703/2025 26.12.2025 [TRAVELS VS. DHEERAJKUMAR 178366855036 [12.08.2026 1635 INIL INIL
[POGRA MISHRA
TMAL FACILI’I'YMR SANJAY!
1614 ICOMMERCIAL SUIT ICS(COMM) 677/2025 [11.12.2025 [SOLUTIONS PVT LTD VsYAD‘AV 8860851165 [14.08.2026 251 INIL INIL
ICFM FACILITIES
50 [SH. AJAY GULATI-I, DISTRICT]SOUTH WEST
PUDGE, COMMERCIAL COURT-04 509 ICS(Comm) 668/2024 04.01.2024 IEQII\EFIZMOS};N(I;;}IRODA VS?&IA}\IRI\ITWY A 0650501903 [10.08.2026 594 Days [Yes Contested-
509 ICS(Comm) 87/2025 28.02.2025 le&oziggrfég?:?hid VSMANI KAUL (9717318398 [20.08.2026 542 Days No Contested- Decreed
509 ICS(Comm) 574/2025 130.10.2025 ﬁﬁﬁ% s&‘éﬂf VSASHOK KUMAR (9560396555 [22.08.2026 296 Days No Contested- Decreed
IM/S PRIYANSHI Vs M/SMr. VIVEK]| 127818
509 ICS(Comm) l074/2023 02.06.2023  |GAURI  ENTERPRISESKUMAR 9999137518, o) 68.2026 h187 Days No Contested- Decreed
JAND ORS KATARIA 9811736549
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